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11.15 b,s. 
CALLING ATTENTION TO MATTER 

OF URGENT PUBLIC IMPORTANCE 

Disturbances and stone-throwing at 
.'ectioD meetings In West Bengal. 

SHRI K.P. SINGH DEO (Dhenkanai) 
Sir, I call the attention of the Mini5ter of 
Home Affairs to the following m ltter of 
urgent public importance and I request that 
be may make a statement thereon :-

The disturbances and stone-throwing at 
~Iection meetings in West Bengal. 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAYAN) : Mr. Speaker 
Sir. Government learnt with deep regret 
that when Shri Humayun Kabir was addre-
ssing an election meeting on 9th December, 
1968 at Old Jail Maidan in Midnapore, 
some miscreants created disturbance by 
throwinll crackers in the meeting . A craker 
burst near Shri Humayun Kabir while he 
was speaking lind injured him in the face 
and caused profus bleeding. He was 
admitted to the Midanpore Sadar Hospital 
and was later removed to a hospital in 
Calcutta. A case ha s been rellistered under 
.eotions 148. 149. 326, 307 IPC and section 
6 (3) of the Indian Explosives Act. Seven 
persoon have so far been arrested in conne-
ction with the case. Investigation of the 
case is in progress. 

Information has also been received tbat 
11 Cow other ","tiRIIS bave be:n disturboct. 

Further details are being ascertained frOID 
the State Government. 

Government strongly deplore sucb atte-
mpts to disturb meetings convened by 
different political parties in connection with 
the forthcoming mid-term elections. Gove-
rnment are determined to put down all 
sucb attempts with a strong hand and 
would take all necessary measures to enable 
free elect~ons in Bengal as well as in other 
States. I would also appeal to all the 
political parties to condemn wholeheartedly 
such attempts to disrupt normal political. 
l;fe (Shri S.K. Tapuriah: Will they 1) and 
extend their fullest cooperatio n to State 
authorities in maintaining peaceful atmos-
phere essential fot the conduct of free and 
fair elections. 

SHRI K. P. SINGH DEO : Till a few 
years back it was the monopol~ of the 
Congress Part) to create disturbances and 
break up election meetings. Now it has 
boomeranged on them and, as a result, 
P. C. Sen and others were injured, P. C. 
Ghosh was prevented from speaking and 
Humayun Kabir is lying in hospital with a 
broken jaw. Bengal, which had at one 
time had given very illustrious sons to 
India, patriots. freedom fighters and; 
according to Gokhale's words, was the 
vanguard progress, has now suddenly 
become a phce where clements, who have 
no respect for the Constitution and for tho 
democratic way of life. are holding the 
people to ransom •.... (Interruption) 

SHRI S. M. BANERJEE (Kanpur) : 
It is a slur on Bengal ..... (Interruption) 
He should mention names; why should be 
say, Bengal ..... (Interruption) 1 

MR. SPEAKER : Why should Shri 
Banerjee get annoyed 1 He has not menti-
oned any party. He has not condemned 
any individual. Wh) should he think that 
he has named anybody 1 He has paid 
some handsome compliments to Bengal 
and any Bengali must be very happy about 
it. He mentioned no party, no indhidual. 
Wby should you get annoyed 1 

SHRI J. M. BISWAS (Bankaura) 
It would be better if he mentions tba 
individuals instead of mentioDiD& the S~ 
. .•• , (lIl/'m,pllon} , 
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Mr. SPEAKER : Do not make other 
people to believe that you are responsible 
for it .••.• (Interruption). 

SHRI S.M. BANERJEE: Wh) should 
he say that they have no respect for 
democracy ..... (Interruption). Bengal 
has produced Surcndranath Banerjee and 
Arvind Ghosh ..... (Interruption). 

Mr. SPEAKER: If you get a chance, 
you may put a question about Atulya 
Ghosh and others. Now it is their chance. 
Why do you not give them a chance ? 
Every time it may not be Atulya Babu 
alone; somebody else also must come into 
the picture now ami then ... (Interruption) 

SHRI K. P. SINOH DEO : These 
elements are preventing people from exer-
cising their fundamental right of speech 
and expression. May I know from the 
Home Minister whether he has analysed 
the reasons for such type of behaviour of 
some of these elements in Bengal, what are 
the causes and what are the steps which 
have been formulated and are being formu-
lated to see that these causes are removed? 

SARI Y. B. CHAVAN : As I said, 
I cannot give the details because the whole 
matter is under investigation. I do nOI 
want, particularly to mention an) political 
party as such. This is a matter for all 
the political parties to take note of. I do 
not want to start in a wrong way and 
start allegations and counter-allegation •. 
At the present moment, I am making an 
appeal to all political parties to take note 
of and to create necessary atmosphere for 
a peaceful election. 

SHRI K. P. SINGH DEO: I do not 
think the han. Minister heard my question 
attentively. I wanted to know whether 
the Home Minister has analysed the reasons 
and the causes for this type of behaviour 
in certain elements in Bengal, what are 
those causes and what steps havo been 
taken to see that those causes are removed. 

SHRI Y. B. CHAVAN : What is the 
question of analysing ? There are certain 
obvious thin!!s for which no analysis i. 
neceSIlal) • 

SHR1 SAMAR aURA (Contsi) I Mr. 
Spcakr, Sir, I want to warD all tho poUtica! 

W. Benglll (C". A.) 
parties, particularly, in West Bengal, throug~ 
this highest national forum, that what hal 
already started in West Bengal, a compe-
tition of violence, the breaking of heada, 
if it is allowed to continue in its ugly form, 
as it is nfW, [ have no doubt that the mid-
term elechons in West Bengal will tum to 
be mad-term elections. Already, West 
B:ngal is surcharged with the spirit of 
violence and counter-voilence. A chain 
reaction has already started [do not want 
to blame this part) or that part). Every 
party has a responsibility .... 

Mr. SPEAKER: That is what the Home 
Minister has said. Why do you want to 
repeat it ? 

SARI SAMAR GUHA: This is from 
the side of Opposition. Sir, just a few 
days before. Prof. Humayun Kabir, 8 
Member of this House. was brutally assau-
lted when he was addressing 8 public 
meeting at Midnapur. A bomb was thrown 
at him and he had a serious fracture 
in his jaw. He is still lying in hospital ... 
( Inr~rrllpri()ns) 

SHRI BAL RAJ MADHOK (South 
Delhi): This shows their guilty con!ICienc.:. 
Why are they shouting ? If any proof is 
required, it is this proof that these people 
have done it. (lnl;·rrupllon .• ). 

Mr. SPEAKER : Order, order. Let 
Mr. Samar Guha complete his question. 

SHRI JYOTIRMOY BASU (Diamond 
Harbour): This; House will become a forum 
for election propaganda .... (Interruptions), 

SHRI J. M. BISWAS : We SlW Mr. 
Madh"k in Cuttuck . . .. (Interruptions). 
How his hands were full of blood ... , 
( Interruptlon.,). 

SHRI BAL RAJ MADHOK: My head 
is strong enough. (Interruptions). 

SHRl J. M. BISWAS : In Cuttuck, W8 
have seen how they have looted the proper-
tie. of the minority community. 

SHRI V ASUDEV AN NAIR (Poermade) : 
These WOfit criminal. and murderers should 
not pose as great demcx:rall (btJuruptltnu). 
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SHRI J. M.B18WAS : In Ranchi. 
Ilourkela and Donguaposi they have killed 
11(1, many people that day. We are ashamed 
that they aTe in this H"Iu'1e with Ug. 
(ItlterrupI//Ms) . 

~ WI" nlfml' (~lIi'~,{) : it mtr 
1fi<'I1'iffi' it ~ lirf.tfiq;;r ~ <:~~. ~ til 
~~~fif;~ ~ ~'ii it@' 
~ ~ I mf'll<: ~ 0fT1 'fiT 'fliT ~iC" ~ 
fit;~~m'iiiti'lfiT ~ ~? ~ 
1ITt it t;.fffi'rU ~;ft "!Tf~~ ~)>: Q'lfnl' 
tila' ~JTl:rit ~r.ft "fTr~1l; I 

Mr. SPEAKER : The han. member 
may please sit down. It applic, to Mr. 
lam~il al.<> .. (InterruptiQns). I am on my 
legs. It does not lo<>k well to do all these. 
After all. a general question is being asked. 
No party's name has been mentioned. no 
iDdividual's name has been mentioned. He 
is ask.ing a general question about law and 
order. H~ has said that tbe mid-term 
elections are being turned into mad-term 
elections ... 

SIiRI JYOTIRMOY BASU : Willt a 
8ubtle way of a.king questions I 

Mr. SPEAKER: Mr. Basu may please 
sit down. If be bas a right to say tbings 
'against Congrelismen and, ever}b",ly. they 
too bave that rigbt. Can I prev~nt them 1 
Can I put a ban that tbey can talk only 
aaainst some parties? He should tolerate 
it .•. (Interruptions) 11 is a multi~party 

·Bystem. •. (lnterruptiOl.s) 

SHRI J. M. BISWAS : Why should Mr. 
Madhok poke his nose ? 

Mr. SPEAKER: We have a multi-
party system. Let us proceed without 
hitting each other in tbe name of partios. 
Let here be some order. 

t 
, SHRI JYOTlRMOY BASU: Mr. Atul}a 
··Ghosh or[l3nized anti-Prime (Minister 
'domonstration in lalpaigu,;; it was a 

factional fiJht ... (Tnt"ruptlons) 

. Mr. ~KER : Why do you bring in 
IO(r. Al.ita 8ftosh he", ? Mr. Samar Guba 

'lilay .:aiitinue. ' 

SHRI SAMAR GUHA :' A few days 
ago, Shri Hari Krishna, a leading member 
of Marxist Communis't Party. complained to 
the Governor that when he was travelling 
in a train fwm his constituency to Howrah. 
he wast hreatened by some unknown pe~son •• , 
Again. a ftw da, s after that, Shri P. C, Sen. 
the former Cbief Minister of West 
Bengal, when he was returning after addre-
ssing an elxtion meeting in Burdwan dist-
rict, was injured when bis Car was seriously 
brick batted: some others who were also in 
tbe car were also injured seriously. Then 
in Baranasar, a CPM worker wa~ stabbed .• 
(Interruption.,) I do not \\ ant to add fuel to 
the fire. I want to warn all tbe political 
parties in West Bengal that action will 
crcate counter-:;ction and that will lead to 
a chain reaction of break.ing each otber's 
head; this will only result in the nullification 
of tbe democ. atic elections in West Bengal. . 
(Interruptions) If you fail to protect the 
honour of a Member. then the elemental 
sense of dignity in the member would urge 
him to defend his own honour. As I was 
slying, it is not a question of this party or 
that party. Several wOlkers belonging to 
dofferent parties have been seriou,ly stabbed; 
may be, some of them leave tbis world. 
These things are lIoing on not only in Calc-
utta but all over West Bengal. Tbe whole 
of West Bengal is surcbarged with tbe ugly 
spirit of violence 8nd vengeance. I would 
bave welcomed if a 11 the political parties 
had condemned, in an unqualified way. the 
series of violence that had developed there. 
Therefore, I want to know from the Home 
Minister whether whenever in any public 
meeting any political party indulges in ,iolent 
activities in disrupting tbe election meeting. 
the Government will talte the sternest possible 
measures against the members of such 
political p'.rties. because they arc the ene-
mies of domocracy. Tbat is my first 
question. Secondly, I want to know this. 
Will the Government amend the Pecplc'. 
Representation AGt or if noccsaary issue an 
ordinance. If any p)litical party rcmovCl 
the election posters of any other political 
party or if any member of any political 
puty disturbs the election mcetiDi of 
any otber political party or if 
any member of anyone political party 
tries to threaten or assault the member of 
.. y,otbu political ~t,. durie, tbe -election 
campaiP. and if that i~ vcrifilld ill lite 
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_It "jal\/, will thisOo\lcfnmcat take tbe 
_rncst mc:asurcs to see that thc election 
is invalidated and tbatperlOn disqualified? 
These are my two questions, Sir. 

SHRI Y. B. CHAVAN : As far as this 
i. conceroed, the hon. Member wanted .. 

~ III'~~ '!"(tIl r~ ( ro.tl ~ ) : 
~ W ~qr.r f.titrr, ~ ~ ~nro; I 

Mr. SPEAKER: He has understood 
tbe question. Why are you worried 7 

SHRI Y. B. CHAVAN : With all his very 
lengthy preamble he asked'me two questions. 
One was, whether Govern~cnt is prepared 
to take strong action whenever such things 
'happen. That is number one. Secondly, 
he ask~d, whether w! were prepared to 
amend the Representation of the people Act 
so as to disqullify such plrtie~ or individ-
uals. So far a. th! first question is concc-
rned 1 have already said that Government 
proposes to take strong action in this 
matter. S" far as the se;ond que'lion is 
(:oneerned, it is a suggestion for action. 

SHRI R. BARUA (Jorhat): I do not 
want to disturb the hornets nest. But one 
thing is cortain, Thero is a concerted mo'vc 
to disrupt the democratic procedure of this 
country. (IlIicrruplioll) The assault on 
Shri Humayun Kabir W.IS followed by assa-
ults on Shri Nara) an Chowdhury, Shri 
'Nityananda Thakore, Shri P. C. Sen, and 
even the lad} candirlate was not spare,', 
Shrimati Rama Dovi. (Interruption) I want 
to know from the hon. Minister' whether 
the political parties have' come up with 
complelc publie denunciation of such 
activities 7 It is no good Slying ,that we 
don't blame this political party' or that 
political party. The broad fact rell1ains that 
ullless political parties in the country do not 
denounce these activities, it is not' possible 
for law ,and order to be maintained. 
Therefore, I would like to ask this que~tion 
for a reply from Government. Which arc 
the pOlitical parties in the country which 
bave COPle forward with public denunciation 
of suob activities ? 

; ~Rl Y. B. CHAVAN : 1 hllW myself 
.,.ald tbat Government certainly deplor-es 
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such inc:identl;' But I would like atl politi-
cal PIIrties to take initiative and deplo&le 
sucb tbings and denounce iUeb activitie.r be-
cause that is tbe only way of maintllininl.tlle 
proper atmosphere. 

SHRI C. K. BHATI'ACHARYYA : (Ra-
iganj) : Sir, the Home Minister, in his 'tattl-
ment referred to tbe case of assault on Shri 
Hum3yun Kabir. I would like to draw his 
attention to the assault on the Ex-Chi~f 

Minister of West Bengal, Shri P. C. Sen. He 
was going to Burdwan to speak in a pubUc 
meeting, in the interest of three local conl-
ress candidates, on his wa~ back he was 
assaulted and all the three candidates, Silri 
N.rayen Chowdhury, Shri Nityanand Thakoro 
and a lady candidate by name Shrimati 
Rama D~vl were asslulted in the car and 
not brick bits, but big bricks, were thrown 
at them and Shri Nityanand Tb~korc was 
rendered unconscious in the car. AOd 
Shri p, C. Son because of thi: inj),lrY 
ho received i, now confined 10 bed witb 
a temperature of 105 degrees F. The 
Home Minister may find out the facts. This 
is the actual p"sition. Tbe peculiar coinci-
dence of things about this is that all t~ 
three clndiJ ltes are fightin" ,r;<311 wbo 
belong to the Marxist Com'munist Party, 
(llIlerruprion.v) 

SHRI JYOTIRMOY BASU: We are 
n,)t going 10 listen to all this. We arc not 
,here ,to remain as silent spectatQu 10 "is 
kind of election propaganda ..• 

MR. SPEAKER: The Home Minister 
will reply. Why should there be excite-
ment 7 

SHRI C. K. BHATTACHARYYA 
According to the newspaper report : 

"The assailant. were mostly the 
supporters of the CommJnist Party 
M",,<i~t. it is learnt." 

SHRI S, M. BANERJEE • 11 reading 
newspapers allowed in5ide the House ? 

SHRI IYOTIRMOY BASU : Whi,cl;l i, 
lha t paper ,7 

MR. SPEAK.ER : Shri S. M. B8lKljoo 
hlmlClf had read from the aeWtpllpen 10 
the He ..... () maoy times. 
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SHRI C. K. BHATIACHARYYA : 
Since I have been asked to name the paper, 
1 may say that it is The Hindustan Standard 
which lives undue publicity to Shri Jyotir-
moy Basu ..... 

SHRl JYOTlRMOY BASU : I take 
serious objection to this. There is no ques· 
tion of undue or due publicity to me. It is 
tbeir paper ... (Interruptiom"j. 

MR. SPEAKER : Let the hon. Member 
be allowed to put his question. It will be 
over in a minute. 

SHRI JYOTIRMOY BASU: You arc 
allowing all this propaganda to be made on 
the floor of the House. We would like to 
record our serious objection to this sort of 
thing. 

MR. SPEAKER : Every minute, the 
hon. Member is talking of Atulya Babu and 
the Congress and so on. Docs not a 
Member from the other side have the right 
to mention his name at least once? 

SHRI JYOTIRMOY BASU : Shri Atulya 
Ghosh is behind all the mischievous deeds 
in West Bengal. He organised the demons-
tration a~ainst the Prime Minister at 
Jalpaiguri. He did so many things at 
Calcutta and other places. 

MR. SPEAKER : It cannot be the 
monopol) of one side only to refer to 
such names. 

SHRI S. K. TAPURIAH (Pali) He is 
a misguidod missile from China. 

SHRI S. M. BANERJEE : My hon. 
friend is a flyinl saucer from America. 

SHRI C. K. BHATfACHARYYA: I 
may tell the bon. Home Minister that this 
is tbe first stale when candidates arc 
beinl attacked at their meetings. The next 
Italc will be as the election approaches, to 
Intimidate the voters. and the third and last 
stalc will be to wreck the polling booths 
and to de <troy the ballot boxes. Alceady. 
a number or placards arc appearina in the 
stroets of Calcutta that elections should not 
~ allowd to be held Ind elections should 
be .~,~ tbere should be no elections, 
and !liOse ~s which have an apprehen-

sion of their defeat are indulsing in tbe_ 
things. This is the position tbat we are 
coming to and thi s should be taken care of. 

SHRI J. M. BISWAS : It is the hon. 
Member's party which has such an 
apprehension. 

AN HON. MEMBER : It was the 
Congress which was trying to postpone the 
mid-term elzctions in West Bengal. 

SHRI JYOTlRMOY BASU : Under the 
direction of Shri Atul}a Ghosh, Messrs. 
Khaitan Brothers have been given a contract 
to manufacture one lakh ballot boxes which 
could be easily tampered with. 

MR. SPEAKER: The han. Member has 
had his say already. Now, he should allow 
other Members to put questions. 

SHRI C. K. BHATfACHARYYA: 
plead with you that whatever other defects 
I may have, I have not the gift of an 
uncontrolled t('ngue. So, I cannot meet all 
that my hon. friends opposite are saying. 
But I shall only read out to you the telegram 
that I have received from one of the injured 
candidates, namely the lady candidate 
Shrimati Ramadevi. This is what the 
telegram says: 

"Preplanned murderous attack at Pauli 
Burdwan more than forty Congress W()f-

kers injured including m) self Congress 
Leader Praful\asen and other Coni-
ress candidates stop police absolutely 
in active slop formal election since 
impossible pra} intervene immediatel: 
give proper directions." 

In these circumstances, I would like to 
put three questions to the Home Minister. 

SHRI J. M. BISWAS : It is a manufac-· 
tured telegram. 

SHRI C. K. BHATIACHARYYA : This 
telegram is addressed to the Deputy Chief 
Whip. Shri Dwaipayan Sen, because it II 
in his constituency that these thinls are 
happcnilll. The D<puty Chief Whip can 
stand Buarantee for this. • 

Wbat steps will now be takeD 10 t!tat 
election mce\inss lIlIIy be peacefully hel4 b, 
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all parties and candidates carryinl on 
election campaign may not be assaulted and 
may not be debarred from their own work ? 
What steps will be laken for the safety of 
the polling booths and the security of the 
ballot boxes? The Home Minister has to 
assure us on these three things. 

SHRI J. M. BISWAS : It is a manufac. 
tured telegram. 

SHRI Y. B. CHAVAN : It is very 
deplorable that even a person of the standing 
of the ex·chief Minister and a distinguished 
politician, a person like Shri P. C. Sen was 
not spared. All these mailers are under 
imestigation. 

The hon. Member wanted to know what 
steps we were taking to ensure peaceful 
election meetings. We are taking all possible 
steps in regard to this matter, but this can· 
not be done unless we get co-operation 
from all political parties. I would request 
the leaders of all political parties of 
Bengal .... 

SHRI PILOO MODY (Godhra) : if he 
had the co·opcr~tinn of all political parties, it 
would not be necessary to do anything. 

SHRI J.M. BISWAS : Thc~ do not want 
co-op~ration : it is due to fa;oitnalism in 
the Congress Party. 

SHRI PILOO MODY : If he had the co-
operation of all political parties. it would 
not be necessary for him to do anything. 
It is because he does not have it, therefore, 
it is necessary. 

SHRI Y.B. CHAVAN : The hon. Mem-
ber is rillht. I do not have thrir co-opcratioD. 
Therefore, I am asking for it. So, it is 
obvious. 

MR. SPEAKER: If he had It. he would 
Dot have asked for it. 

SHRI Y. B. CHAVAN : 1 do not have 
It,and tbat is wby I am asking for it. 

DR. SUSHILA NAYAR (Jhesi) He 
will DOver let their Cl(H)peration. .. 

SHRI Y. B. CHAVAN : If I do Dot get 
dIeir Cl(H)poration then without their co· 

operation we shall sec that peace Is mainta-
ined durina the elections. 

As far as the pollinl booths are conce-
rned, we have laken necessary steps to keep 
mobile police parties to see that peace i& 
maintained at the polling slati('n. 1 would 
assure Ihe House that we shall tu ke e\'er}step 
to see that boxes certainly will not be. 
allo': ed to be tampered with. 

12.43 hrs. 

PAPERS LAID ON THE TABLE 

Notification under Indian Telellr.pb Act, .re •. 

THE MINISTER OF STATB 
IN THE MINISTRY OF FOOD, AGRI. 
CULTURE, COMMUNITY DEVELOP. 
MENT AND CO·OPERATION (SHRI 
ANNASAHIB SHINDE): OD behalf of 
Shri l.K. G ujral, I beg to lay on the Table:· 

(1) A copy of the Indian Telegraph 
(Eighth Amendment) Rules, 1968, published 
in Notification No. G. S. R. 1961 (Enllish 
version) and G. S. R. 1962 (Hindi version) 
in Gazelle of India dated the 9th November 
1968. under sub-section (S) of sec lion 7 of 
the Indian Telegraph Act, ISSS. 

(2) A statement showing reasons for 
delay in layinl the above Notifi-
cation. 

(Plaeed in Library. See No. LT.2769j681 

Re.Iew OD tbe "orklnl of HlndulIIaD 
Steel Umlted ud AaIIual Report of 

HlDdultaD Steel Umlted. 

SHRl ANNASAHIB SHINDE: 011 bo-
half of Shri P. C. Setbi, 

I bag to lay on the Table a copy each or 
the following papers under sub·section (I) 
of section 619 A of the CDmpanies Act, 
19S6 :. 

(I) Review by the Government on tho 
worldnl of the Hinduslan Steel LimI· 
ted, RaDchi, for the year 1967-68 • 

(2) Annual Repot of the HindustaD Steel 
Limited, Ranchi, for the year 1967-68 


